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LOK SAB.l-SA 

Wednesday, August 17, 19831 Sravana 26, 
1905 (Saka) 

The Lok Sabha met at Eleven 0/ the Clock 

[MR. D PUTY·SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Guidelines for Grant of Agency by Maruti 

"32R. SHRI DIGAMBAR SINGH: 
Will lre Mini ter of INDUSTRY be pleased 
to I y a tatement showing: 

(a) the guidelines laid down for the grant 
of agency by Maruti, for the sale of its car. 
and other vehicle ; 

(b) if not laid down, the reasons th.ere-
for· , 

(c) whether Maruti itself has laid down 
any set of procedure for such allotments, if 
so, the outline thereof; 

(d) the manner in which the selection 
and appointment of s1\ h Maruti car sale 
agents has already been made in Delhi, 
U.P., Punjab and Haryana with their full 
particulars and areas covered ; 

(e) whether there have been cases where 
more than one agency has been allotted to 
one family, if so, the particulars thereof; 

(f) whether Maruti cars purchased fro~ 
one State can be taken out of that State and 
sold by the buyers at premium in other 
States; and 

(g) if so, step Government propose .to 
take to check tbi~ black·[\lar~e~ipa 1 

THE MINISTER OF INDUSTRY (SHRI 
NARA VA DA IT TIWARI): (a) to (g). 
A state,ment laid on the Table of t . " 
House. 

Statement 

(a) and (b). Government have not laid 
down any guidelines for appointment of 
dealers for Maruti vehicles as Govern ent 
do not interfere in normal commercial 
practices of Public Sector Undertakings. 

(c.) and (d). Maruti Udyog Ltd. (MUL) 
had called for applications through adver-
tisements in leading national d Hie from . 
intending parties for dealership of Maruti 
Vehicles in 16 cities. The selectioQ of. lers . , 
was made by the Board of Directors of MUL 
on normal commercial consideration 0 

nnancial soundness, wiUingness to invest in 
settieg up of showroom/service station an~ 
the capability to provide satisfactory after-
sales-service. The following parties have 
been given Letters of Intent for dealerships 
in Delhi, UP, Punjab and Haryana : 

o lhi: (i) MIs. Ganga Autcmobi 
(P) Ltd. 

(ii) M/s. Competent Builders 

Lucknow: MIs. Anand Motor A,en. 
cies Ltd. 

Chand· arh: MIs. Pasco Automobil • 

The exact territories of the dealers will ,be 
defined at the time of signing of thQ aaree-
ments. 

(e,) No, Sir. 

(f) There is no restriction on ~oveme 
of resale of passeD er cars at prese~t. 

(8) There could be a possibility o( S()tno 
premium on Maruti vehicles in the initial 

. period of comal~rcial p'roduction. Th situa._ 
tion will ~ kept under wat~h. a.Qd appro-
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priate action taken as deemed neces ary. 
The company has planned to build up 
sufficient production capacity to match de· 
mand as early as possible. 
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SHRI NIREN GHOSH: Sir, as far as 
J know, S.K. Todi appljed for the agency 
in Calcutta. It is a practice that in each 
metropolitan city, two or three sales 
agencies are appointed. I would like to 
know, how many sales agencies were appoin-
ted in Delhi, Bomba) and Madras. Now, 
after the agency of S.K. Todi was cleared 
by the board, there was some under·hand 
dealing and pressure. Due to that, one 
Jindal has been given the sales agency. I 
suspect that he has lined the pockets of the 
ruling Party for this purpose. Otherwise, 
why S.K. Todi who was willing to offer 
'Rs. 10 lakhs was denied this agency 1 

SHRI NARAYAN DATT TIWARI: 
Sir, in Calcutta, the agency has been given 
to Machine Techno Sales Pvt. Ltd., Culcutta. 

In Madras, it has been given to Anna-
rnalai Bus Tran port Private Limited. I deny 
the aiJegation made by the hon. Member that 
Ruling Party pockets have been lined for this 
purpose. (Interruptions.) 1 do not know why 
he uses this phra e so often. 

1 may further inform the Bou e that it is 
not true that the Board cleared the agency 
for Mr. S.K. Todi. 
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SHRI N ,K. SHEJWALKAR: Will the 
hon. Minister be plea(icd to ]ay on the Table 
of the Bous the list of all agents with the 
names of their pr prietor ? 

SHRI NARAYAN DATT TIWARI: I 
will be happy to do that. 

DR. YASANT KUMAR PANDIT: Is 
the hon. Minister aware that before the 
Manlli Udy g wa taken over in the public 
sector hy the G vernment, the original 
Company had already given dealerships and 
taken money from those dealers and, if so, 
will the Government consider advising the 
public sector undertaking Maruti Udyog to 
give pI eference to those originnl dealers 
who have already given money and who have 
better commercial capability in regard to 
their position, having show-rooms, etc. over 
the new applicants? 

SHRI NARAYAN DATT TIWARI: It 
was de ided t y the Maruti Udyog Limited 
that we should give equal opportunity to all 
who applied for dealer hip. It was also 
open for those who had earlier applil.:d for 
dealer hip to apply for the new deal rship. 

SHRI G. NARSlMHA REDDY: The 
hon. Minister has tated in his reply that 
the Government has not laid down any 
guidelines for appointment of dealers. I 
would like to kn w whethe .... the Maruti 
Udyog Limited them elv~ have laid down 
any guidelil1e' for taking a decision as to 
which applicant a dealership should be given 
and, jf they have not followed their own 
guidelines, whether the Government is going 
to interfere and correct it. 

SHRI NARAYAN DATT TIWARI 
The Board of Direct rs of the Mar.uti Udyog 
Limited did lay down criteria for appoint-
ment of dealers. These were prominently 

displayed in all the advertisements which 
were published. I may read out the main 
criteria for appointing dealers, that is, the 
ability of the dealer to provide a standard 
of customer service which is comparable 
to that available in developed countries; 
to maximi e market for Maruti etc., ~here 
necessary, the dealers will need to make 
suitable arrangements for sale and service of 
vehicles at other than their headquarters 
but included in their territorial jurisdiction 
in a manner acceptable to the Maruti; 
the applicants will be required to provide 
a cash security deposit of Rs. 5 lakhs pay-
able shortly before the delivery of vehicles 
commences; the applicants will have to 
provide a letter of credit from their bankers 
with ability to provide cash deposit and to get 
a credit limit of at least Rs. 40 lakhs; the 
dealers will be provided designs, lay-outs of 
showrooms, workshops, etc., the minimum 
spare parts stocks to be carried as well as 
facilities and training for engineers and 
mechanics ; it i expected that the invest-
ment required will be to the tune of Rs. 50 
lakhs for metropolitan cities, Rs. 30lakhs 
for A Class cities and Rs. 20 lakhs for other 
cities. The investment amount will reduce to 
the extent workshop, sh \\TOOm or land is 
available. 

$Sf) ~ ~ : +i~T lT~)~ ;:r Of'lT ~T
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if m:~s- Cfir~~ ~~ ~~C;~ ~T~ ~ ~tlfT 
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MR. DEPUTY-SPEAKER: You can 
write to the Minister and get the reply , 
(Interruptions) I cannot direct the Minister 
o reply to him. 

SHRI NARAYAN DA TT TIWAR I: As 
far as I know, there is no such quota. 

SHRI C.P .N. SINGH: The hone Minis-
ter has 106ked into a very dire need of India 
or product~on of cars-for which the 

Indians have, for a very long time, been very 
needy. But I would like to ask him this 
question. Suzuki company makes excellent 

' jeeps, and in India where the rural popu-
lation is about 73 per cent and looking into 
he rural needs, jeeps are very necessary for 

I rural India. A1 present there is the mono-
poly of just one company manufacturing 

, jeeps. Would the hone Minister look into 
,corIaboration and mllnufacture of jeeps with 
Suzuki at Maruti ? 

SHRI NARAYAN DATT TIWARI: T 
do take appropriate note of the suggestion 
made by the hon. Member and J will certainly 
look into this. 

Plans for higher industrial growth 

329. SH'RI ' B~V. DeSAI: will the 
' Mitiister of INllUSTRY be , pleased to 
state : 

9 3 Oral Answ~,.s 

would be able to contain inflationary pres-
sUres ; 

(c) whether any concrete formula has 
been f6rm'ulate<i for this purpl)se to be placed 
before e in'du trial1sts ; 

(d) jf so, 'tne details of the same; and 

(e) to what extent the industrialists have 
accepted the suggestion ? 

THE MINISTER OF INDUSTRY (SHRI 
NARAYAN DATT TIWARI) : (a) to (e). 
In an address to the executive Committee 
of the Federation of Indian Chambers of 
Commerce and Industry, it was suggested 
to industry that plans should be drawn up 
for a 9-10% growth during J 983-84, inter 
alia, with a view to containing inflationary 
pressures. Tn this context, indu try was 
l'eqlle ted to consider the 10 Point Plan for 
growth of industries spelt out in the Address -
to ~he 56th Annual Session of thi Organi-
satiOn. The ma'in features of the Plan are-
horizontaJisation of the production base, 
structural integration of industries cost 
rationalisation, plant optimisation ;onser-. ' vat Ion of materials, technology upgradat ion 
arid modernisation, full capacity utilisation, 
pr~fessionalisation of management, organi-
satIon of export production mechanics and 
'Quality orientation. 

'While, 'the Government believes that 
'attidn along these lines wiJI hetp in the acce-
lera,tion of ;rldU'5.trial growth, it is for indu-
stry to act upon it. 

: D~. S'O'BRAMANIAM SWAMY: Sir, 
T ncver 'hea~d the word before-horizonta Ii-
~8tidn. 

PROF. MADHU DANDA YATE: That 
i verticalisation changed to 90 degrees. 

MR. DEPUTY-SPEAKER: That is 
1 from the Chamber's Dictionary. You may 
· 'refer to 'that. 

SHRI NARAYAN DATT TrWARI' 
(a) hether his Ministry had urged 'indu- . Sir, the ·hon. Member's name itc;elf denotes' 

strialists to draw up specific rJans for a nl'nc 
to ten per cent growth in 1983~84 . , 

(b) if so, whether only then the country 

hori'Zon!alisation. 

SH~I B:V. :DESAI: Mr. Deputy-Spea-
ker, Sir, It IS the develJpment horizonta')Jy. 




